GSTIN : 07AAAPM2939E1ZX
: - 20
CA ANIL MATTA Mobille : +91-98111907 '
INSOLVENCY PROFESSIONAL E-mail : mattaassociates@gmail.com

308, RG Trade Tower, Plot No. B-7, Netaji Subhash Place, Pitampura, Delhi-110034 camattaanil1959@gmail.com

FORM A
PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF [M/S SKI AND SNOW RESORTS

PRIVATE LIMITED]
B RELEVANT PARTICULARS c
1. | Name of corporate debtor ‘ M/s SKI and Snow Resorts Private T
Limited j
2. | Date of incorporation of corporate debtor | 4™ April 1996

3. | Authority under which corporate debtor is | ROC Uttarakhand
incorporated / registered

%

4. | Corporate Identity No. / Limited Liability | US1109UR1996PTC019746
Identification No. of corporate debtor |
5. | Address of the registered office and principal | Station Road Ramnagar, Uttarakhand (

office (if any) of corporate debtor 244715 '

Insolvency commencement date in respect of
corporate debtor

Estimated date of closure of insolvency
resolution process
Name and registration number of the
insolvency professional acting as interim
resolution professional

9. | Address and e-mail of the interim resolution
professional, as registered with the Board
10. | Address and e-mail to be used for

correspondence with the interim resolution
professional

| 11. | Last date for submission of claims

10" June 2026 (Order from NCLT
official website as on 12 June 2026)
8" December 2026 ( 180Days)

Name: CA Anil Matta
Reg No: IBBI/IPA-001/IP- |
P00223/2017-18/10422 |

Address: 308 RG Trade Tower, Plot |
No B-7, Netaji Subhash Place |
Pitampura Delhi-110034 1‘
Email:mattaassociates@gmail.com '
Address: 308 RG Trade Tower, Plot

No B-7, Netaji Subhash Place
Pitampura Delhi-110034
Email: \

cirp.skiandsnowresortspvtltd@gmail.com
26th June 2026

12. | Classes of creditors, if any, under clause (b) of | Not Applicable

sub-section (6A) of section 21, ascertained by

the interim resolution professional ;
13. | Names of Insolvency Professionals identified N‘IL—‘—\—\_\“

to act as Authorised Representative of
creditors in a class (Three names for each
class)
(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

miciabl?\_\f




Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the M/s SKI and Snow

Resorts Private Limited on 10" June 2026 (Order taken from official website of Hon’ble
NCLT as on 12th June 2026).

The creditors of M/s SKI and Snow Resorts Private Limited, are hereby called upon to

submit their claims with proof on or 26th June 2026 to the interim resolution professional at
the address mentioned against entry No. 10.

The financial creditors shall submit their claims w

ith proof by electronic means only. All
other creditors may submit the claims with proof in p

erson, by post or by electronic means.

A financial creditor belonging to a class, as listed a
choice of authorised representative from amon

against entry No.13 to act as authorised repres
CA.

gainst the entry No. 12, shall indicate its
g the three insolvency professionals listed
entative of the class [specify class] in Form

Submission of false or misleading proofs of claim shall attract penalties.

GETY
Insolvency Professional -IP €gn No: IBBI/ IPA-001/ IP-P00223/ 2017-18 / 10422
AFA No: No: AA1/10422/02/311226/108939

Place : New Delhi

Dated : 12.06.2026
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INVITING MANPOWER SERVICE PROVIDER

FOR O&M OF B

GMDC requests proposals for |
manpower service providers to |
look after the operation and

maintenance of its
Beneficlotion Plant ot

ENEFICIATION PLANT
SMOC/PPADI00V2026.27
Ji x> ovres: |

Fluorspar. |
Kadipani, | Last Date of Submission:
* | 03/07/2026 up to 12:00 Hrs.

Lhhoto Udepur, Gujarat. Rl

For more Informotion, visit:
www.gmdcitd.com -

Gujarat Mineral Development Corporation Lid

* g
#ﬂ#
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kV Hajipir (Dhordo) to 66 kV

GUJARAT ENERGY TRANSMISSION
CORPORATION LIMITED

Registered & Corporate Office, Sardar Patel Vidyut Bhavan,

www.gelcogujarat.com & hitps:www.nprocure.com

TENDER NOTICE NO. ACE (PAC): Tender No. 04: 2026-2027

[A] CIVIL: ACE (P&C) CONTRACTS/ CIVIL-621, 622, 623, 624, 625, 626, 630, 631, 632,
637:- (1) Construction of pile foundations for 66 kV D/C tower for transmission line from 220

Construction of RCC Cabie trench for laying of 66 kV Type-5 UG Cable Trench for Shifting of
4 nos. of 66 kV Transmission Lines due 1o MSIL Plant at Khora| GIDC Viramgam AM Division
under Surendranagar Circle, (3) Demaolition of axisting old Control room, Foundation, Chain-
link fencing, CW & Construction of New C.R. Building (F.F. Level), foundation, cable tranch,

Racecourse, VADODARA - 380 007

Mota Rann S/s Ta. Bhuj, Dist. Kutch under Anjar Circle, (2)

kV lchhapore S/s, under Navsari Circle, (4)
Foundations, Cable Trench, Compound Wall,

for construction of Power Cable trench required

(7) Bi-Annual Rate Contract for Providing Pile

Tranch, C'Wall, RCC Road & Misc. Civil works

(5)S/s. T & Dist. Morbi under Gondal Circle.

S&E:-
—paliyad
ACSH Pa

Line & S/C 132 kv Dhandhuka —Botad

savarkundia

3,149rkm

;ﬂﬁ_ (3) SupPl:
Gonductor 11

Ampactty)-

[

kv Thamd®e o 66 ke _

compound wall, RCC road & ancillary civil works on pile foundations at 66 kV Bhatpore
(Graen) S/s, Tal. Choryasi & Dist. Surat and 2 Number of Oppasite end feeder bays at 220

Kumbhan S/s, Ta. Mahuva & Dist. Bhavnagar under Amreli Circle, (§) Annual rate contract

any voltage class In sub-station or applicant premises on as and when required basis under
jurisdiction Dist. Surat, Navsari, Dang, Tapi, Vaisad at any location under Navsari Circle, (6)
Construction of Control Room Building, Foundations, Cable Trench, Compound Wall, RCC
Road etc. at 66 kV Ghodisimel S/s and 02 Nos. of Opposhe end feeder bay along with misc.
otherworkat 132 kV Tilakwada S/s, Ta. Naswadi,

proposed transmission line of any voltage class within the jurisdiction of Navsari Circle, (8)
Construction of Control Room Building, Foundation, Cable Trench, Compound Wall, RCC
Road, Borewell etc. at 66 kV Dungari (Isarwada) S/s Ta. |dar, Dist, Sabarkantha under
Himmatnagar Circle, (8) Construction of Control Room Building , Foundations, Cable

ganaskantha under Palanpur Circle, (10) Construction of control room building, security
cabin, gantry & equipment foundations, precastcable trench & precastcompound wall, RCC
Road, FP Wall, water sump, oil sump, yard levelling & misc. Civil works etc. at 86 kV Ghunda

5] LINE: ACE (P&C) CONTRACTS/ E-457, 458, 468/ UPRATING/ TL/ 132KV/ 220kV/
L {ﬂsmﬂ;aﬂmﬁnn.usﬁnglmnmmmhrmﬂufs.ﬂﬁzwmmm

nther Conductor 48F OPGW cable having route 1.7RKM (Overhead part), (2)
Erection, Testing & Commissioning 220 kV LILO of existing 220 kV S/C Visavadar
SupPl line &t 220 kv Bhesan substation on D/C tower with AL-58 conductor
‘alent 1o weightof ACSR Zebra conductor) and 48F OPGW cable having routs length
(B under Kisan Suryodaya Yojana (Phase-1) under Junagadh circle on turnkey
Installation, testing & commissioning of conversion of 220 kV Wagra -
line-1 & 220 kV Wagra - Haldarwa line-1 of Bharuch Circle with ACSR Zebra
equivalent HTLS Conductor (Equivalent weight of Zebra Conductor with

Highe" N: ACE (P&CY CONTRACTS/ E-427, 459:- (1) Design, Engineering,
C] Wﬁrﬂmwmmmummmmms MVAR STATCOM at 220
anutBUCTh tation on Tumkey basis including civilworks. (2)Supply, Erection, Testing, and

equipment's & materials on Turnkey basis including civil works for 68
i iransmission fines (OH only) (Package-4 i.e., Bharuch Zone),

Construction of Control Room Building,
RCC Road & Misc, civil works at 66 kV

for shifting of existing overhead Line part of

Dist. Chihotaudepur under Jambuva Circle,
Foundation to Towers at any location for

elc. at 66 kV Saral S/s Ta. Dhanera, Dist.

| - =
= -
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Cops: Probe underway in

Dalit driver

dsSsault case

“Grit has no gender’, say

Ist batch of women grady s
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IMA’s first women cadets

mander (retd) Yogeah Kumar
Daksh, Is & former Alr Force
pllot and currently works as a
private pilot

Her elder sister Kritl s a Fly-
ing Lieutenant in the Indian Alr
Farce, while her mother, Anju. is
a teacher.

On the significance of women
graduating from IMA, Daksh
said shtmhupu her journey
inspires future generations.

“T'wanted to lead the path for
my junior cadets. They can look
up to my achievements, There is
nothing that women can't
achieve. Grit has no gender. It
just requires grit and determnina-
tion,” she said.

Another woman cadet,
22-year-old Shanan Dhaka, who

originally belongs to Rohtak in

SEER FOUND DEAD
IN NAINITAL
TEMPLE, SUICIDE
SUSPECTED: COPS

Dhami hails Modi’s
12-yr tenure as PM

The chief minister sald Uty

Line at 132 kV Ranpur on M/C Tower with
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